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 [GRADATION OF GWALIOR ClTY 
776.   SHRI N. K. SHEJWALKAR: Will 

the Minister of FINANCE/ •   be 
pleased to state the reasons for not declaring 
the Gwalior city in Madhya Pradesh as a 'B' 
class city?] 

t[THE MINISTER OF STATE IN THE 
MINISTRY  OF FINANCE,  

 ( SHRI K.   R.      GANESH )  : 
As the population of Gwalior was less than 4 
lakhs according to 1961 census, it was not 
eligible for classification as 'B-2' city. Any 
further classification/re-classification of cities 
and towns including Gwalior will have to 
await the results of 1971 Census. The final 
population figures are still awaited.] 

 
t[THE MINISTER OF STATE IN THE 

MINISTRY  OF    FINANCE/  
 ( SHRI K. R.   GANESH ) : (a) 

No,  Sir. 
I     (b) Does not arise.] 

  

  A.G. OFFICE, GWALIOR 
777.   SHRI N. K. SHEJWALKAR: Will 

the     Minister   of      FINANCE/I  
be please to stated: 

(a) whether there is any proposal under 
Government's consideration to shift the 
A.G. Office located in Gwalior to Bhopal; 
and 

(b) if so, the details thereof?] 

 FACTORY MINTING COUNTERFEIT COINS IN 
KASGANJ 

778. SHRI SURAJ PRASAD: Will Ihe 
Minister    of     FINANCE/ be 
pleased  to  state: 

(a) whether it is a fact that a factory 
minting counterfeit coins has been recently 
unearthed in Kasganj  (U.P.); 

(b) if so, the number of persons arrested 
in this connection and the action taken 
against them; and 

(c) the value of the materials recovered 
from them?] 

f[  ] English translation. 
 


